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For thd petitioners: Mr.B.Mukherjee,ccunsel. 

For the respondents: Mr.C.Siaddar,counse1. 

Heard on: 06-11-97. 

ORDER 

B.C. Srma,A.M. 

Ld.counsel for both sides are present and we have 

heard them. 

When the matter was taken up for admission hearing, 	: 

Mr.B.Mukherj ee, ld. counsel appearing  for the applicants, 

smits on instruction that his clients woud like to 

withdraw the case. Mr.Samaddar,ld.counsel has no objection to it. 

On; the submissionp made by Mr.Mukherjee, the application 

is disposed of as withdrawn' without passing any Order as to 

costs. 

(D • P uraasa) 	 S 

Mernber(J) 	 Member(A) 


